
APlllL 22, Ita' 

The R.B.I. bas reported tbat the follow-
in. action bas been taken against tbe oon-
cerned employess : 

Nature of action 
taken 

<a) Dismissal 

No of employes 

2 

(b) .Reduction 01 pay 6 

Cc) Popri. s 

The Bank bas also instituted diecipllnary 
proceed lOIS alainst tbe remaioiDI 6 emplo-,... 

Seizure or Gold at Bomba) by Custo •• 
Preventt.e Collectorate 

7524. SHRI K. RAMACHANDRA 
llBDDY: Will the Minister or FINANCE 
be pleased to state : 

(a) whetber lold wortb Rs. 2.71 crores 
weigbins 171 kgs. and also worth Rs. 2.11 
crores weiabinl 84.22 kls bas been seized 
on 23 January, 1987 and 25 January, 1987, 
respectively, by tbe Customs Preventive 
Collectorate of Bombay; 

(b) wbother any incentives and rewards 
have beeo announced for tbo sta« responsi-
ble (or tbo seizure. and if 10, details 
thereofi and 

(0) action taHD against the offeoders ? 

THB-MINISTER OF STATB IN THE 
MINISl'R Y OP FINANCB (SHRI 
JANARDHANA POOJARY): (a) and (c). 
Reports received by tbo GOYel1lment 
indicate tbat on 23rd January, 1987, tbe 
Officers of Customl Preventive CoUectorate 
Bombay, seized lold of forcian oriain 
weiahinl 87.45 K,I. and valued at about 
RI. 2.18 crores from a country craft M.S. V. 
MAL MAMUN". On 25tb 1anuary, 1987, 
in anotber case, lold weilbina 43.415 Kp. 
valued at about Rs. 1.09 crores wal reco-
vered and seized from a country craft 
M.S.V. "AL HIRAMOTr'. 

III daia-coaaccaoa. 8 crow mcmbou oJ 
')Ie enftl havo beoa arrtItod. 

(b) Advance rewards amouDtinl to 
RI. 7.55 lath. have been sanctioned to the 
staft" who participated in botb tbe seizure 
operations. 

Aft'orestatfoD Programme 

7525. SURI H.B. PATIL: Will the 
Minister of BNVIRONMENT AND 
FOR.ESTS be pleased to state : 

<a> whether any targets were fixed for 
tbe Sixth Five Year Plan for bringinl 
wasteland under fuel and fodder Planta-
tions; 

(b) if so, the details tbereof; Ind 

(c) to what extent tbe taraets were 
achieved? 

THB MINISTER OF STATB IN THB 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SRRI Z.R. ANSARI) : (a) No, 
Sir. 

(b) and (c). Do not arise. 

RepaYlDeDt of National OefeDee Gold 
Bonds 

7526. SHRI H.B. PATIL: Will tbe 
Minister of FINANCE b. pleased to 
state : 

(a) whether Reserve Bank of India baa 
decided to discontinue the present arrange. 
ments or repayment of National Defence 
Gold Bonds, 1980, from some of ita 
branchQj aDd 

(b) if so, tho details regarding tho 
policy in this re.ard ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FJNANCB (SHRI 
JANARDHANA POOJARY) : (a) and (b). 
Tbe bonds are now repAyble tbrouall eleven 
brancbes of Reserve Bank of Iodia. In view 
of tbe problems inVOlved to stock ing lold in 
varioul places it il proposed to make 
repayments only throop two of6cel viz. 
Bombay and Delhi from J-7-1987. 

PeraOM A, ..... under Self ElDptoymeDt 
Schemel 

7'27. SHRJ ANANTA PRASAD 
SETHI : 
SRR1 A.C. SHAN-MUG AN : 




